feqi®-07109/2026 | f&AiH-10/09/2026 1 3raft 1 Aradis &1 7154 |

. mfy s  deTe
| 07.09.2026 | qradte &G (CANCELLED)
08.09.2026 (A &B)
09.09.2026 ¥ aargdts T fipa wRd , SUHE TR
10.09.2026 (B) wd
ft Pifere st |, dE@ 9e Weled
09.09.2026 § aradts iy AaE, A 9e weied
10.09.2026 (A) Td
St Arfae e | AT wew wEed
07.09.2026 | gradte T o quiy) fara, AT wew Heiey
B 10.09.2026 (SMC) -

=ﬁE : (i) The Part Heard Matters f

ixed during the above period will be

heard by respective Benches.

fei:- 03-09-2026

STIADHY A \Sll;H/ '1 T

AT SuTas AEied
(@@ &)
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INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF SMC BENCH FOR 07-SEPTEMBER-2026 (MONDAY)

BEFORE HON'BLE SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER
IN COURT ROOM 1

WEBEX MEETING ID-26400694010 PASSWORD- 123456
:‘E’;izlr A\s’zr:rt. Assessee Name Remarks

ITA
! 466/LKW/2025 | 2019-20 | [A] KARAN AGARWAL

ITA
2 482/LKW2025 | 2018-19 | [A] CHANDAN SEWING MACHINE REPARIS

ITA
3 | 614/LKw/2025 | 2017-18 | [A] JITENDRA PAL SINGH ANEJA (HUF)

ITA ,‘
4 | 774/1kw/2025| 2017-18 | [A] EMA INDIA LIMITED |

ITA
5 | 183/LKwy2026 | 2020-21 | [A] AFSARI

ITA
6 499/LKW/2026 2012-13 | [A] DINESH KUMAR SAWHNEY

ITA
7 | 787/kwWj2026 | 2020-21 | [A] BIRENDRA BABU

ITA
8 | 788/Lkw/2026 | 2021-22 | [A] BIRENDRA BABU

ITA |
9 790/LKW/2026 2019-20 | [A] SWAJAN FOUNDATION |

ITA AY 2020-
10| 203 /Lkwy2026| 31| [A] RAM BABU GAUTAM

ITA
1 794/LKkW;/2026 | 2021-22 | [A] RAM BABU GAUTAM

12 795,3,((,3,2026 22%11?4 [A] PRAVEEN KHANDELWAL
ITA
796/LKW/2026
ITA
808/LKW/2026

Srl

i

13 2021-22 | [A] UMESH CHANDRA

14 2013-14 | [A] ASHOKA POLY LAMINATORS LIMITED

Assmeyistraa

03-Sep-202




Sr

INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

FOR

CAUSE LIST OF

PART HEARD MATTERS

7-SEPTEMBER-202

MONDAY

BEFORE SHRI SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER

PART HEARD MATTERS
Appeal Num Assmt.
pe ber Year |Assessee o Ef,h
ITA | 263 |LKW 2026| 2017-18 [A] BABA BHOOT NATH CHARITABLE TRUST SMC
ITA | 465 [LKW|2025| 2017-18 |[A] ASHOK KUMAR PURI SMC

2("Assis%:ant Registrar



[

COME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF SMC BENCH FOR 08-SEPTEMBER-2026 (TUESDAY)

BEFORE HON'BLE SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER

IN COURT ROOM 1

WEBEX MEETING ID-26400694010 PASSWORD- 123456

Appeal
Number

Assmt.
Year

Assessee Name

Remarks

ITA
930/LKW/2025

2017-18

[A] SAHKARI GANNA VIKAS SAMITI LIMITED

ITA
510/LKW/2026

2022-23

[A] PERFECT SALES

ITA
519/LKW/2026

2011-12

[A] ALOK JAISWAL

ITA
520/LKW/2026

2017-18

[A] ROOHI PARVEEN

ITA
809/LKW/2026

2020-
2021

[A] AJAY KUMAR MISRA

ITA
810/LKW/2026

2021-
2022

[A] AJAY KUMAR MISRA

ITA
812/LKW/2026

2020-21

[A] RAKESH KUMAR PROPRIETOR RAKESH BOOK
DEPOT

ITA
813/LKW/2026

2021-22

[A] RAKESH KUMAR PROPRIETOR RAKESH BOOK
DEPOT

ITA
817/LKW/2026

10

2015-16

[A] HARJEET KAUR BHATIA

ITA
818/LKW/2026

2023-24

[A] SUKHVEEN BAGGA

11

ITA
819/LKW/2026

2020-21

[A] RAJEEV SINHA

12

ITA
820/LKW/2026

2021-22

[A] RAJEEV SINHA

({"' Assistant Registrar

03-Sep-2026




INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF
PART HEARD MATTERS

FOR 08-SEPTEMBER-2026 (TUESDAY)

BEFORE SHRI SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER

PART HEARD MATTERS

Srl

Appeal Number

Assmt. Year |Assessee

Bench |[Remarks

TTA[ 725 LKW 2025

2017-18

[A) SURJEET SINGH RATHORE smc |

&Assis%ang Registar



INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF B BENCH FOR 09-SEPTEMBER-2026 (WEDNESDAY)

BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT
AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

WEBEX MEETING ID-26420785626 PASSWORD- 12345

IN COURT ROOM 1

Appeal Assmt.
Srl Number Ve Assessee Name Remarks |
ITA
1 |y 208/BANG/2016| 201112 | [A] M/S MAGRATH PROPETIES PVT. LTD.
ITA 2010-
2| 7kwi2021 | 201, | [D) WS MAGRATH PROPERTIES PRIVATE LIMITED
3 ITA 20121157 /5 MAGRATH PROPERTIES PRIVATE LIMITED
88/LKW/2021 | 2013 1
E e 2013- 11131 /s MAGRATH PROPERTIES PRIVATE LIMITED
89/LKW/2021 | 2014 N
5 A 20191 11y) M/s MAGRATH PROPERTIES PRIVATE LIMITED
90/LKW/2021 | 2015
6 ITA 2015 | 11y1 /s MAGRATH PROPERTIES PRIVATE LIMITED
91/LKW/2021 | 2016
7 A 2016- | 151 M/S MAGRATH PROPERTIES PRIVATE LIMITED
92/LKW/2021 | 2017 |[PIM/
s ITA 2017- | [A] M/S LALA PURSHOTTAM DAS JEWELLERS PVT,
60/LKW/2021 | 2018 |LTD.
o ITA F.Y.20177 [A] M/S LALA PUSHOTTAM DAS JEWELLERS PVT,
215/LKW/2022 | 18 |LTD.
10|ITA 4/LKW/2023| 2017-18 [D] M/S LALA PURSHOTTAM DAS JEWELLERS
PVT.LTD.
ITA ]
11 1 ag/LkW/2024 | 201314  [D] RAJ CORPORATION LIMITED |
12|CO 19/LKW/2026| 2013-14 | [A] RAJ CORPORATION LIMITED
13 ITA 2015-16 | [A] REKHA GOEL |
444/LKW/2024
ITA
14| 17/Lwy2025 | 2020-21 | [D] SUMIT GUPTA
s ITA 2013-14 | [A] ALLAHABAD BANK (SINCE AMALGAMATED WITH
155/LKW/2026 INDIAN BANK)
6 ITA 201415 | [A] ALLAHABAD BANK (SINCE AMALGAMATED WITH
156/LKW/2026 INDIAN BANK)
ITA
17| gag/Lkw)2026 | 2019-20 | (D] AMIT AGARWAL |
ITA
18| gaz L2026 | 202122 | (D] AMIT AGARWAL




CAUSE LIST OF B BENCH FOR 09-SEPTEMBER-2026 (WEDNESDAY)

BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT
AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

IN COURT ROOM 1

WEBEX MEETING 1ID-26420785626 PASSWORD- 12345

Appeal Assmt. ]
S Nsrlr)\ber Year Assessee Name Remarks |
ITA
19| gag/Licw/2026 | 2017-18 | [A] BENARA INTERNATIONAL PRIVATE LIMITED
ITA
20 854/LKW/2026 2018-19 | [A] MUKESH KUMAR JINDAL
&"’;ﬂsgﬁ%a‘r;g}/egist‘rarI

03-Sep-2026



INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF
PART HEARD MATTERS

FOR 9-SEPTEMBER-2026 (WEDNESDAY)

BEFORE SHRI KUL BHARAT, VICE PRESIDENT
AND SHRI NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

] PART HEARD MATTERS L
Assmt. .

Srl\ Appeal Number | .o Assessee ]Bench Remarksj

1 |TTA[734]LkW[2017| 2009-10 |[D] MEENAKSHI LAL ALIAS MEENAKSHI GAUTAM A |

BEFORE SHRI SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER
AND SHRI NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

PART HEARD MATTERS

Appeal Number

Assmt.

ﬁ
Srl

ITA

Year |Assessee Benchrfeirtlark_s;
825 Lkw[2025| 2011-12 |[A] U P ELECTRONICS CORPORATION LIMITED A

ITA

826 |LKW|2025| 2012-13 |[A] U P ELECTRONICS CORPORATION LIMITED | A

ITA

827|LKkw|2025| 2013-14 |[A] U P ELECTRONICS CORPORATION LIMITED | A

—

(-] Fp \R
Assistant Registrar



INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF A BENCH FOR 09-SEPTEMBER-2026 (WEDNESDAY)

BEFORE HON'BLE SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER
AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

IN COURT ROOM 2

WEBEX MEETING ID- 26400694010 PASSWORD-123456

Appeal Assmt.
Srl Number Year Assessee Name Remarks
IT(SS)A ]
609/Lic/2026 | 201920 | (D1 M/S RUSTAM FOODS PVT. LTD.
IT(SS)A ?
610/LKW/2026 2020 |[D] M/S RUSTAM FOODS PVT. LTD.
IT(SS)A
611/LKW/2026 2021 | [D] M/S RUSTAM FOODS PVT. LTD.
IT(SS)A ’l———
612/LKW/2026 2022 |[D] M/S RUSTAM FOODS PVT. LTD. |
IT(SS)A
613/LKW/2026 2021 |[D] M/S RUSTAM AGRIFRESH INDUSTRIES PVT. LTD.
IT(SS)A
614/LKW/2026 2022 |[D] M/S RUSTAM AGRIFRESH INDUSTRIES PVT. LTD. | |
IT(SS)A 5023 | (D] RUSTAM AGRIFRESH INDUSTRIES PRIVATE
615/LKW/2026 LIMITED
ITA
760/LKW/2026 | 2015716 | [A] ALKA MISHRA |
ITA : ‘
770/LKW/2026 2015-16 | [A] ALKA MISHRA |
ITA |
10{ 551 /LKW/2026 2016-17 | [A] RIZWAN AHMAD
ITA
11| 576/LKW/2026 2026-27 | [A] ORAGON EDUCATIONAL SOCITY |
ITA
12| 5221 kW/2026 2013-14 | [A] GAGANDEEP SINGH
ITA
13| ,g0/LKW/2026 2017-18 | [A] AMRENDRA KUMAR
ITA
14| 791/LKw/2026 | 202122 | (Al AJIT KUMAR MAURYA
ITA
15| 792 /LKW/2026 2014-15 | [A] MANISH KUMAR AGARWAL
16 ITA 2018-19 | [A] COUNCIL OF SCIENCE & TECHNOLOGY U.P.
797/LKW/2026 LUCKNOW SOCIETY
17 ITA 2018-19 | [A] COUNCIL OF SCIENCE & TECHNOLOGY U.P.
798/LKW/2026 LUCKNOW SOCIETY
18 ITA 5018-19 | [A] COUNCIL OF SCIENCE & TECHNOLOGY U.P.
799/LKW/2026 LUCKNOW SOCIETY




[ ]
CAUSE LIST OF A BENCH FOR 09-SEPTEMBER-2026 (WEDNESDAY)

BEFORE HON'BLE SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER |
AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

IN COURT ROOM 2

\
WEBEX MEETING ID- 26400694010 PASSWORD-123456 _ |

SHiSpgzal | Assmt. Assessee Name ( Remarks
Number Year
ITA [A] RAKESH KUMAR PROPRIETOR RAKESH BOOK |
| 805/Lkwy2026 | 201617 |pEpor | i
50 ITA 2 [A] RAKESH KUMAR, PROPRIETOR RAKESH BOOK |
806/LKW/2026 | 2017-18 |5epor
o1 ITA - [A] RAKESK KUMAR PROPRIETOR RAKESH BOOK
| “* | 807/LKkw/2026 | 201819 pepoy
4)15%@1’5#.3}1
_ 03-Sep-2026




INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF SMC BENCH FOR 09-SEPTEMBER-2026 (WEDNESDAY)

BEFORE HON'BLE SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER

IN COURT ROOM 2

WEBEX MEETING ID- 26400694010 PASSWORD-123456

srl ;3:1?3', A‘s'::\rt. Assessee Name Remarks |
: 824/er<m/2026 2019-20 | [A] GITIKA VERMA J
2 825/LrKrvﬁ/2026 2020-21 | [A] ASHOK KUMAR MAHESHWARI
3 826/LrKl;C/2026 2019-20 | [A] NEELAM
(\rm;i%ﬂrar
03-Sep-2026




E:: INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF B BENCH FOR 10-SEPTEMBER-2026 (THURSDAY)

BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT
AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

IN COURT ROOM 1

WEBEX MEETING ID-26420785626 PASSWORD- 12345

Sr

Appeal
Number

Assmt.

Year -

Assessee Name Remarks ‘

ITA
487/LKW/2016

2012-13

[D] M/S KASHANA BUILDERS PVT. LTD. (OLD APPEAL)

ITA
457/LKW/2019

2016-17

[D] MRS. MAHINDAR KAUR

ITA
248/LKW/2024

2017-18

[A] KRIPA SINDHU
I I—

ITA
252/LKW/2024

2018-19

[D] TILAK RAJ SHARMA

ITA
377/LKW/2024

2015-16

[D] TILAK RAJ SHARMA (E.F) *

ITA
375/LKW/2024

2017-18

[A] SHIV FERTILIZERS

ITA
518/LKW/2024

2018-19

[A] M/S BHARAT LAL & SONS

ITA
562/LKW/2024

2021-22

[D] DHAMPUR SUGAR MILLS LTD.

ITA
866/LKW/2025

2022-23

[A] SUB REGISTRAR ZONE-3

10

ITA
331/LKW/2026

2015-16

[A] ASHOK KUMAR SHARMA

11

IT(SS)A
347/LKW/2026

2013-14

[D] FAIR INTERMEDIATE INVESTMENT PVT. LTD.

12

IT(SS)A
348/LKW/2026

2014-15

[D] FAIR INTERMEDIATE INVESTMENT PVT. LTD.

13

IT(SS)A
349/LKW/2026

2015-16

[D] FAIR INTERMEDIATE INVESTMENT PVT. LTD.

14

IT(SS)A
350/LKW/2026

2016-17

[D] FAIR INTERMEDIATE INVESTMENT PVT. LTD.

15

IT(SS)A
351/LKW/2026

2017-18

———

[D] FAIR INTERMEDIATE INVESTMENT PVT. LTD. |

16

IT(SS)A
352/LKW/2026

2018-19

(D] FAIR INTERMEDIATE INVESTMENT PVT. LTD.

17

IT(SS)A
353/LKW/2026

2019-20

[D] FAIR INTERMEDIATE INVESTMENT PVT. LTD.

18

IT(SS)A

536/LKW/2026

2014-15

[A] KHUSHBU GUPTA




CAUSE LIST OF B BENCH FOR 10-SEPTEMBER-2026 (THURSDAY)

BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT
AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

IN COURT ROOM 1

WEBEX MEETING ID-26420785626 PASSWORD- 12345

Srl :3,':1?,:',- “\:Z':rt' Assessee Name Remarks
19 5375&5;'5;‘2‘026 2014-15 | [A] MANJUSHA GUPTA B
20 538533,339026 2014-15 | [A] SARASWATI GUPTA

21 542/@’\’,‘/2026 2023-24 | [A] PAY5X INFOTECH PRIVATE LIMITED B
22 544/1.%/2026 2021-22 | [D] RAJENDRA KUMAR

23 551/Lm/2025 2020-21 | [A] BALA JI ENTERPRISES

24 552,,_%,2026 2018-19 | [A] HAMID MEMORIAL WELFARE SOCIETY

25 554/Lerl2026 2016-17 | [A] STATE BANK OF INDIA BRACH UNCHGAON ‘

X"Assf Reglstraﬂ
03-Sep-2026




[ INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF A BENCH FOR 10-SEPTEMBER-2026 (THURSDAY)

BEFORE HON'BLE SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER

AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER
IN COURT ROOM 2
WEBEX MEETING ID- 26400694010 PASSWORD-123456

srl :E,ziaelr A:Zl:: i Assessee Name Remarks
! 159/LrKI\-IC/2016 2011-12 | [A] SMT. NIMMI RAJNI (OLD APPEAL) |
2 456,Lm,2017 2011-12 | [A] SMT. NIMMI RAJANI (OLD APPEAL)
3 322/&(3/2024 2015-16 | [A] VIL ROHTAK JIND HIGHWAY PVT. LTD.
4| gg/orLra0zs | 201718 | [A] HARDEEP KAUR |
5 | 350/ any2025 | 202223 | [A] SACHIN AGARWAL L
6 392/&%/2025 2018-19 | [D] RAJESH KUMAR GUPTA j[

2002-03 \
7 454/L1Km/2025 f,'z'r‘i’g‘c‘, [A] M/S BENARA LINERS LTD. l

Ending 0 1
8 786/Lx/2025 2017-18 | [D] MOHAMMAD ARSHAD 1 |
9 8545&5“,5}';‘025 2014-15 | [A] GHAZALA YAQOOB L
10 8551/'{%3;025 2015-16 | [A] GHAZALA YAQOOB |
11 sse?ﬁ}gozs 2017-18 | [A] GHAZALA YAQOOB |
12 8141/—{%3};026 2018-19 | [A] SATYA KUMAR DARBARI |
13| gy o 26| 2019-20 | [A] SATYA KUMAR DARBARI |
14 816/11%3}2026 2020-21 | [A] SATYA KUMAR DARBARI
15 162,,_%,2026 2022 | [D] COOL BREEZE PROPERTIES PRIVATE LIMITED \ |
8 753lLrKI\:C/2026 2020-21 | [A] JAKIR 1
17 sqjuiony2026 | 202122 | (A1 IAKIR 4?_/

|




CAUSE LIST OF A BENCH FOR 10-SEPTEMBER-2026 (THURSDAY)

BEFORE HON'BLE SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER
AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

IN COURT ROOM 2

WEBEX MEETING ID- 26400694010 PASSWORD-123456

Appeal

Srl Number

Assmt.

Year Assessee Name

Remarks ;

18

ITA
755/LKW/2026

19 ITA
756/LKW/2026

2023-24 | [A] JAKIR

2020-21 | [A] ALAM SHAH

o

\2 A
757/LKW/2026

2022-23 | [A] ALAM SHAH

2023-24 | [A] ALAM SHAH

| A
758/LKW/2026
TTA
22| g11/LkW/2026

019-20 |pepor

ITA

2022-23 | [D] SUDHIR KUMAR AWASTHI

2023-24 | [D] SUDHIR KUMAR AWASTHI

2022-23 | [D] ANURAG PANDEY

PN —
[A] RAKESH KUMAR PROPRIETOR RAKESH BOOK

-

832/LKW/2026

833/LKW/2026

2019-20

2019-20 | [A] DINESH KUMAR MISHRA

[A] DINESH KUMAR MISHRA

g Assistant %eglstrar

03-Sep-2026



I

NCO
ME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF
PART HEARD MATTERS
MBER-2 TH D

FOR j10-

ORE
AND SSHT;INSIUDHANSHU SRIVASTAVA, JUDICIAL MEMBER

KHIL CHOUDHARY, ACCOUNTANT MEMBER

—

PART HEARD MATTERS |

— JM@
[A] ASHOK KUMAR GUPTA | B _

/\. ASMegistrar




vy

INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF SMC BENCH FOR 10-SEPTEMBER-2026 (THURSDAY) |

BEFORE HON'BLE SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER
IN COURT ROOM 2

WEBEX MEETING ID- 26400694010 PASSWORD-123456

gl "?l'::\%aelr ﬁsel:rtl Assessee Name Hirtiiris
' 543/L1Km/2026 22%2201 [A] SUNITA SHARMA | j
E\”SILEWA/ZO% 2017-18 | [A] RAJENDRA SINGH S/ SHRI LAXMY NARAYAN T J
M'ISl/Ler/ZOZG 2023-24 | [A] NEELU BUDHRAJA w
4 766/LKW/2026 2016-17 | [A] PUNAM BAJPAL t

4« %glstrar

03-Sep-2026
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